v)  While allocation of gas from KG basin (D-6), the power sector has been given priority.

(g) and (h) Ministry of Power has already requested MOP&NG for immediate allocation of
about 32 mmscmd of gas in the 11th Plan. In addition to it, MOP has already recommended for
allocation of about 24 mmscmd of gas for Central & State Sector projects likely to be commissioned
in 12th Plan.

Increase in exposure limits of banks for power projects

3541. SHRI N.K. STNGH:
SHRIMATI SHOBHANA BHARTIA:
Will the Minister of POWER be pleased to state @

(a) whether Government has sought an increase in exposure limit from banks to have the

funding for power sector;
(b) if so, the details thereof;
(c) the steps taken to expedite possible provisions of the same; and

(d) the extent to which this would be sufficient to meet the power needs during the Twelfth

Five Year Plan?

THE MINISTER OF STATE IN THE MIN1STRY OF POWER (SHRI K.C. VENUGOPAL) : (a) to
(d) Yes, Sir. A Sub-Committee of the Group of Ministers had recommended in its Interim Report
that the exposure limit of banks for power sector companies may be enhanced by 5%, that is, banks
may be authorized to lend upto 25% of their capital funds to a single borrower, while maintaining the

provision enabling the Board of the bank to enhance this limit by 5% of the capital funds.

However, the above recommendation has not been accepted by Ministry of Finance, as RBI
has indicated that current exposure limits are way above the inter- nationally accepted exposure

limits and no further increase in exposure norms was considered prudent.
Promotion of eco-friendly industries in Kashmir

3542. PROF. SAIF-UD-DIN SOZ : Will the Minister of SCIENCE AND TECHNOLOGY be

pleased to state:

(a) whether the Department of Science and Technology had envisaged a scheme of setting

up eco-friendly and capital light industries in Kashmir; and
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(b) if so, the progress thereof?

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY (SHRI
ASHWANI KUMAR) : (a) and (b) The Department of Science and Technology under the ongoing
Plan Schemes has provided funding support to scientific research proposals received from Research
and Development Institutions, Universities, Voluntary Organizations, State Science and Technology
Councils and other autonomous organizations in various states including the State of Jammu and
Kashmir. According to available official statistics, the Government has funded 25, 25 and 40 research
and developrnent projects at a total cost of Rs.526.01 lakhs, Rs.857.72 lakhs and Rs.684.80 lakhs
during the years 2006-07, 2007-08 and 2008-09 (provisional) respectively in the State of Jammu and
Kashmir. It is the endeavour of the Department to support economically viable and environmentally
sustainable projects in various States keeping in mind the factor endowments and special

characteristics of the States concerned.
Recognition as Scientific and Indiistrial Research Organisation

3543. SHRI BHAGAT SINGH KOSHYARI : Will the Minister of SCIENCE AND TECHNOLOGY

be pleased to state:

(a) the number of applications received for recognition beyond 31 March, 2010 as Scientific

and Industrial Research Organization (SIRO) by the Ministry;

(b) the number of applications pending in cases where this recognition period has expired,

even though formalities for renewal were completed long back;

(c) the steps being taken to clear the backlog for SIRO recognition so that the work in these

institutions does not get affected; and

(d) by when the backlog is lkely to be cleared along with the names of institutions whose

applications are pending along with the grounds on which they are pending?

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY (SHRI
ASHWANI KUMAR) ¢ (a) Department of Scientific and Industrial Research (DSIR) received 86 fresh
applications for recognition as Scientific and Industrial Research Organisations (SIROs) beyond 31st
March, 2010.

(b) 12 applications received for fresh recognition as Scientific and Industrial Research

Organisations (SIROs) beyond 31st March, 2010 are pending for decision in the Department. As far
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